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NOTICE TO THE SHAREHOLDERS
SUB: TRANSFER OF EQUITY SHARES OF THE COMPANY
TO THE DEMAT ACCOUNT OF THE IEPF AUTHORITY

This Motice is hereby given to the shareholders of the company pursuant to the
provisions of sections 124 and 125 of the Companies Act, 2013 and Rules 6(3)(a) of the
investor Education and Protection Fund Authority (Accounting, Audit Transfar and
Refund) Rules, 2016 { the IEPF Rules’) as amended from time o ime

In berms of the |EPF Rules, all shares in respect of which dividand has nof been claimed
or paid fo the shareholders for the last seven conseculive years or more shall be
transferred 1o the DEMAT Account of the IEPF Authority within 30 days from the due date
oftransfer

The Concemed sharehalders, holding shares in physical farm and whose shares are
liabde {0 be transferred to the DEMAT Account of the IEPF Authority, may note that the
Company would be issuing new share certificala(s) in liew of Orginal Share Certificate|(s)
held by them for the purpose of transfer of share(s) o the DEMAT Account of the |IEFF
Authority and upon issue of such new share certificatels), the original share cerlificates)
reqgistered im their name(s) will stand automatically cancelled and be deemed non-
negatiable, It may however be noted thal no such further action would be requirad in
respect of shares held in dematerialized form.

Pursuan to the provisions of the IEPF Rules, the Company has sentindvidual nolices 1o
the latest available addresses of the shareholders whose dividends are lying
unpaidiunciaimed for the last seven consaculive years or more, inter-alia, providing
details of shares to be transfarred (o IEPF Authorify,

Further in terms of Rube 6(3)(a) of the IEPF Rules, the Company has uploaded names of
the shareholders, whose dividend has remained unpaid or unclaimed for seven

consecutive years and whose shares are liable to get transfermed to the DEMAT Account
of the [EPF Authority along with their folio numbers or DP ID-Client 1D on its websit at

wiwwi, Dadpharma.com for information and necessary action by the shareholders,
Shareholders may nate thal both the unciaimed dividend and the shares fransferred to

BEFORE THE REGIONAL DIRECTOR, SOUTH EAST REGION, HYDERABAD
Ministry of Corporate Affairs

In the matter of Section 14 of Companies Act, 2013 read with

Rule 41 of the Companies (Incorporation) Rules 2014
AND
IN THE MATTER OF GENESIS IT INNOVATIONS LIMITED
CIN: U72200KA2000PLC026776

(@ company registered under the Companies Act, 1956 and having

its registered office at No. 17, 1st Main, Vasanth Nagar,

Bangalore- 560052, Karnataka, India) Applicant

Notice is hereby given to the general public that the Applicant Company is

intending to make an Application u/s. 14 of the Companies Act, 2013 read
with aforesaid rules before Regional Director, South East Region,
Hyderabad, and is desirous of converting into a private limited company in
terms of the special resolution passed at the Annual General Meeting held
on 22nd November 2021 to enable the company to give effect for such
conversion.

Any person whose interest is likely to be affected by the proposed

change/status of the company may deliver or cause to be delivered or

send by registered post of his objections supported by an affidavit stating
the nature of his interest and grounds of opposition to the concerned
Regional Director at the address Regional Director (South East Region),
Ministry of Corporate Affairs, 3rd Floor, Corporate Bhavan, Near Central
Water Board, Bandlaguda, Thattiannaram Village, Hayathnagar Mandal,
Nagole, Hyderabad-500 068, Telangana, within fourteen days from the
date of publication of this notice with a copy to the applicant company at its
registered office atthe address mentioned above.

For GENESIS IT INNOVATIONS LIMITED

Sd/- Parthasarathy Madhiraju

Director
DIN : 02105365

Place: Bangalore
Date: 23.11.2021

Form Ma. INC-18
Motics
[Pursuant 1o rule 22 the Compames [Incomporation) Rules, 2014)

1. MNolice s hereby given thal In pursuance of sub-sacton (4)(0) of section 8 of the

Companias Acl, 2013, an application has baen mada by M's Centre For Education in

Environmenial Design to the Registrar of companies, Hyderabad for revocation of the

licence issued fo 4 LIS 8 of the companies Act 2013. Afer the canceltalion of license

tha company will be requirad to add tve word “Private Limibsd o its name

Principal objects of the company after the revocation of license a5 per the provisions

ur's Bi4)(i) of the companies Act, 2013 shall be as follows

a. To promaote, run and manage educational institutions for all kinds of studies research
&'I"-Z]-'.rF]IrIIF!IE_i In archileciune and alsad ans and shences

b. Tortrain studants in a wider a ray of disciplines, ranging from design and an 10 science
and technology, with the focus on a frans-discsplinary approach io anchileciure
empowenng the sludents o design m a creative, responsible
Tanmes

c. To expose the faculty and fhe student body to explore diverse sifes and scales of
engagement, from on-campus research enierprises o parnerships and
assocations with mlematonal Universities of repule in Anchiteciurs

A copy of the draft memorandum and arfickes of the proposed company may be seen al

H No.6-3-587/A2A%E, Banjara Awenue Venkariamana Colony, Khairatabad

Hyderabad-500004

=T

and purposehu

4, Molice i here by grven that any person, fem, company, corporation o body corporale

objecting 1o this applicabon may communicale such objection 1o the Registrar al
Hyderabad within thirty days from the dale of publication of this nobce, by a lefier
addressed 0 The Registrar of Companies, Hyderabad, GS| Post, Tathannaram
Corporate Bhawan, Bandiaguda, Nagols, Hyderabad, Telangana-500068 a copy of
which shall e forwardad o m e Applican & H NG B-3-587AN2A%GE, Banara
Avanug Venkaramana Colony, Khasratatad, Hyderabmd-S00004

Mimsd & otApRHCER]

ha ki [= | AT p——
: I= j w REGIOMAL OFFICE, 1

E.
250KVA substation inclusive all allied equipment & civil work along with
Licenses from concemn Departments at Area Office, NSC, Nandyal. The Bid
may be downlpaded from NSC website hitps:/findiaseeds eproc.in. The last
date for submission of Bids is 08.12.2021 at 02.00 P.M. and will be opened on
same day at 02.30 PM. The detaded terms and conditions can be seen from

tender schedule | website. Any changes will be placed only on NSC web-sile
No. Engg/Elect-NDLINSC: HYD/21-22
Date: 22.11.2021

1, Tuksram Gate, Lalngeda, Secundersbad- 500017 [TG)
PH: 040 -2TTI1152, 2TTX0635, Madl ID- rm.secunderabadEindiasesds, com

E-TENDER NOTICE FOR ELECTRICAL WORK
Tenders are invited for Supply, Installation, Testing & Commissioning of

(A BRITTO)
REGIONAL MANAGER

&5 3i W EBank of Baroda

b [/M Ml GAGANMAHAL BRANCH: #1-2-379, Sri Govind
Dham Appt., Gaganmahal Road, Domalguda,

Bank of Baroda

i = OEE

Hyderabad-500029. Ph: 040-27635750/27677856.
E-mail: dbgaga@bankofbaroda.com

For Cenire For Education in Envronmenial Design
5'.1' ’ I-.'IF NEATARAMANA PF F "|_II-'\F|t|,T
(IRECTOR

Farm INC-28

the IEPF Authonty, mcluding all benefits accruing on-such shares, if any, can be claimed
back after following the procedure prescribed in the IEPF Rules. The Sharehalders may
further note that the details uploaded by the Company on iis website shall be deemead o
be adequate nolice for issue of new shara cerlificate(s) by the company for the purpose
of fransfer of the shares to the DEMAT Account of the IEPF Authority.

The concemed shareholders are requasted (o claim their unpaidienclamed dividend
amountis) latest by Z3rd December 2021, In case the Company does not receive claim
for unpaidiuncizimed dividend supparted by necessary documents from the concemned
shareholders by 23rd December 2021, the company shall with a view to comply with the
requirements of the |IEPF Rules, initiate the process for fransfer of shares to the DEMAT
account ofthe [EPF Authonty.

In case of any claims or quenss, the shareholders may write to the Secretarial
Departrnent of the Comgpany at Secretariali@balpharma.com or contact the Company’s
Registrars, TSR Darashaw Consultants Private Limited at C-101 15t Floor, 247 Park,
Lal Bahadur Shastri Marg, Vikhroli Wast, Mumbai- 400 083, Tel No,: 491 22 6656 B484
Fax Mo +91 22 6656 B496 Email: csg-uniti@tcplindia.com

For Bal Pharma Limited
Sd/-
Shailesh D Siroya
Managing Director

Drate-23/11/2021
Place: Bengaluru
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[Purauant 1o Fule 30 of tha Compianios
(Incorporation) Rubkss, 2014)
Before the Central Government
(Raglonal Director) Southaast Raglon,
Hydarabad
in the mailer of Sectlon 13(4) ol tha
Companiss Act, 2013 and Fule 30(5){a) of
thia Companies (Incomporaticn) Rules, 2014
Al

in tha matter of WIPRO VLSI DESIGN
SERVICES INDIA PRIVATE LIMITED
(Formaerly known as Eximius Design
India Private Limited)(CIN:UT2200TG
2014 PTCOREZ0T) hawing 18 registensd
oifica at Indiqguba Ramky, Firsl Floor, 8
No. 138/2, 138/4, Mind Space Hoad,
Gachibowli, Hyderabad, Rangareddi
Talangana 500032

Motice is hareby ghven 1o the Ganeral Public
thal the Company proposss o make &n
application to the Central Governmeni
{Regional Dirsctor) undar Section 13 of the
Companias Act, 2013 sealking conlrmation
of alteration of the Mamorandum of Association

——|GURNALIZM OF COURAGE

E-AUCTION OF SEIZED CARS BY

Ph:-040-24761306; Fax:- 040-24761307; Email ;- sbi.20994@sbi.co.in;

ONLINE on 04/12/2021.

STATE BANK OF INDIA, racpc-Gunfoundry

First Floor of SBI Gunfoundry Branch, Abids, Hyderabad - 500001

E-Quotation are invited for E-auction of below mentionad cars of our bormowers in “as it is whera it is condition”,
The borrowers defaulied in payment of EMI's, Bank has seized the cars and the same are being auctionad

PUBLIC ANNOUNCEMENT

RELEVANT PARTICULARS

L L

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ABHIRAMA STEELS LIMITED

of the Company in terms of the special
rasolution passed at the Extracrdinary
General Meating hald on Monday,
November 22, 2021 1o anable the Company
o change ks Registerad affica fnam the "State
of Telangana™ o thi “State of Kamataka™,
Any person whosa inleres! is Nkaly to b
affectad by the proposed change of the
registerad office of the Company may
deliver either on the MCA-21 portal

1.7 Name of Corporate Debtor

| ABHIRAMA STEELS LIMITED

{www.mca. gov.in) by filing investor
complaint form or cause 1o be delivered

of send by registered post of his'har
obchons supporied by an alidal Slating

the nature of hisher interest and grounds, of
opposition to the Regional Director, South

East Region at the address 3rd Floor,
Corporate Bhavan, Bandlaguda,
MNagole, Tattiannaram Village, Hayat

Terms and conditions of e-auction: (1) E-auction is baing held on “AS |5 WHERE IS BASIS™ and will ba conductad
“ON-LINE®, The auction will be conducted through the Bank's approved service provider Mis. C1 India Pt, Lid.,
BM Gandhi (9700333933) at the web portal hitps:fwww.bankeauctions.com. E-aucton Tender Document
containing onling e-auction béd form (Annexure=Il, Annexure-lll), Declaration, General Terms and condifions of
online auction sale are available in hitps:/’www.bankeauctions.com. (2) To the best of knowledge and information
of the Authorized Officer, there is no encumbrance on the movable properties. However, the intending bidders
should make their own independent enquines regarding the encumbrances, fitke of the movable propertyies put
on auction and claima/rights/dues’ affecting the movable property, prior io submitting the bid. The e-Auction
advartizamant does not constitute and will not be deemed to consbitute any commitment or any reprasentation of
tha bank, The movable property is being sold with all the existing and future encumbrances whather known or
unknown fo the bank. The authorized Officer | Secured Creditor shall not be responsible in any way for any third
party claims / rights / dues. (3) The EMD amount of the reserve price shall be payable onfy through Demand Draft
infaviour of AGM RACPC-5BI Gunfoundry, on or before 4 PMon 02,12.2021. The successful bidder has o pay the
remaining amaunt along with the applicable GST an the sale prce immediately after aucton on the same day to
the above mentioned account, otherwise EMD amount already paid will be forfeited and the bank will be at liberty
to conduct re-awction of the movable property. {4) The sale shall be subject to rules / conditions prescribed by the
bank, and the Bank regerves the right lo accept or reject any [/ all offers without assigning any reasons therafore,
(5) RC will be provided to successful bidder in due course of tme by applying for fresh RC in RTA after payment of
the total bid amount. However sale certificate will be provided immediately. (B) Cars will be dizplayed at SBI, AD
Pramises, RP Road, Patny Centre, Secunderabad-500003 from 30.11.2021 10 02.12.2021 (T) Bid incramant will
be Rs, 20000- for reserve price upto Rs.5,00,0000-, Rs 5000/ for reserve price above Rs. 500,000/~ (8) Duration
of auction will be one hour with unlimited exdension of 5 ménutes each. [9) Date and timea for submission / updoading
of request of participation | KYC documents | proof of EMD payment elc.: before 4 P.M on 02.12.2021.

Dale : 22.11.20,

Sdi- Asst. General Manager

Magar Mandal, Ranga Reddy District,
Hyderabad-500068, Telangana, within

fourteen days from the date of pubkcation
of this notice with a copy to the applicant
Company at its registered office al the

address mentioned below
Registersd Office: Indigube Ramky, Firs

Floor, 5. Mo, 13602, 136/, Mind Space
Road, Gachibowdl. Hyderabad, Rangaredd
Telangana, 500032

9.| Address and e-mail of the interim resolution
professional, as registered with the Board

sl Borrowers name Description of Cars, Regd. |  Reserve | Auction | Contact Nos. 2. | Date of Incorporation Of Corporate Debtor 29/05/2008
Mo Alc. Nos & Branch Names Mos. | Model | EM Runned | Price 8 EMD | Tima for Car Details Aothority Under Which G e Deblor | ROC - Fvderabad
1 |Mr. Surya Prakash Kalyankar, | Chevrolet Enjoy LS TCDI | Rs.64,000- |1.00 PMto| Tarakaram 3. |rl1100?[:|0¥atend(/erRegilscteregrporae etor Is - Hyderaba
Ade. Mo, 35279974851 B3V | TS11UASETS-2015/ / 200 Py | TEB002554 Cornorala ety No-/Limited Liabi
Branch : Chandrayanguita Diesel | NotWorking | Rs 6400 8019422111 4 ot o oo ety V20720080 005409
2 |Mr. Ravela Rakesh Mahindra XUV 500R FWD | Rs.9,60,000/- 1,00 PM to| _Tarakaram 5. | Address of the Registered Offce and Princioal | Sy. No. 272/, Chityal Village Parg Mandal,
EL";-”’:E- ﬁ:ﬁ?fiﬂ e W"%{ Tﬁfﬂfhﬂﬁsjﬂﬁ"” o e | ZOVPM ;’g?gﬂ%ﬁ: "| Office (fany)of Corporate Debor Vikarabad Dit, Hyderabad, Rengareddy TG 501501 N
f s Chandravangu I : J. ] :
A IE.EE i 6. Insolvency commencement date in Date of order is 16/11/2021
3 er. Srikanth Redda Pokta Kanuti .'1]10 Ll CHG 0.BL HEI.E‘lﬂ.UﬂﬂJ- (1.00 PM 1ol Tarakaram respect of corporate debtor (Order made available on 22/11/2021)
E‘:,';::ﬁ 1?1;;';1%5 m?g{ﬁég:ﬁ;ﬁg%ﬁis Rs 29:' B00/- 200 FM ;’g?gﬂiﬁ: 7. | Estimated date of closure of insolvency resolution process | 20/05/2022
Mr. B i Sudarsh : Rs.1 Miltll.‘ﬂ]af : - 8.| Name and registration number of the | Mr. Maruti Venkata Subba Rao Poluri
P H:d d:nﬂnmna Eli a;::} :5'; 1 EF;?F?FI;E Eﬂjg#;; le;EEI- s.1,40,000- 1.;}5{] F';i :u é;ﬂ l'l:;: insolvency professional acting as interim | 1BBIIPA-002IP-N00924/2019-2020/13001
s PG, 0, I ALl ! A H i resolution professional
Branch ; Chandrayanguita Diesal / 181535 Kms Rs.14,0004- 2012109990

1-7-12, Flat No. 408, Chippendale Apartments, Golkonda x roads Musheerabad,
back side, N B K Estate,Hyderabad, TG - 500020, cssubbarao@grmail.com

For and on behalf of the Applcant
Wipro VLS| Design Services India
Private Limited

10.| Address and e-mail to be used for correspondence
with the interim resolution Professional

Flat No. 301, Chapa’s Prashanthi Niketan,Street No. 4,
H.No. 1-10-17, Ashok Nagar Circle, Ashok Nagar,
Hyderabad - 500020 ip.abhiramasteels@gmail.com

{Formerly known as Eximius Design
India Private Limited
Aparna Chandrasekhar lyer

11.] Last date for submission of claims 051212021

Dt 23-11-2021 Director
Place Hﬁr‘gﬁluﬂ'u DIM: DB3ITBO0D

12.| Classes of creditors, if any, under clause(b) of| Not Applicable
sub-section (6A) of section 21, ascertained
by the interim resolution professional

FOR SALE OF IMMOVABALE PROPERTIES

-Auction Sale Notice for Sale of Inmovable Assets under the
and Reconstruction of Financial Assets and Enforcement of Securit
Interest Act, 2002 read with proviso to Rule 6 (2) & 8 (6) of the Securit
Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the
Borrower(s) and Guarantor (s) that the below described immovable property
mortgaged/ charged to the Secured Creditor, possession of which has been
taken by the Authorized Officer of Bank of Baroda, Secured Creditor, will be
sold on "As is where is", "As is what is", and "Whatever there is" on
23-12-2021 by public E-auction for recovery of theamounts mentioned there
against due to Bank of Baroda, Secured Creditor with further interest, costs
Charges and expenses thereon as per details given below.

ecuritization

1

1) Mr. Mekala Chandrasekhar Yadav, R/o H.No.1-4-69, Flat No.103, Targ

NAME AND ADDRESS OF BORRUWERI/S, GUARANTOR/S AND MORTGAGOR/S

Mansion, Vasant Nagar Colony, Street No.8, Habsiguda, Hyderabad-500007
2) Mrs. Mekala Pushpalatha Yadav, R/o H.No.1-4-69, Flat No.103, Tara
Mansion, Vasant Nagar Colony, Street No.8, Habsiguda, Hyderabad-500007.

Due to the Bank: Total dues to the Bank: Rs.47,19,997 (Rupees
FortySeven Takhs Nineteen Thousand Nine Hundred and Ninety Seven
Only) as on 31/10/2021 plus further interest, costs, charges and expenses
thereon from 01/11/2021.

Schedule of the Property: All that the Residential Property bearing H.No.1-61

243121A, 1-6-24312IA1 and 1-6-243/A/1/A admeasuring 191.41 Sq.Yds and com
mon area of 13.82 Sq.Yds out of 27.64 Sq.Yds, total admeasuring 205.23 Sq.Ydg
situated at Mohan Nagar, Zamistanpur, Musheerabad, Hyderabad, bounded by
On the North by: H.No.1-6-243/4, On the South by: Common Passage and 20}
wide Road and H. No.1-6-243/2, On the East by: Eastern portion of H. No.1-6
243/2/A, 1-6-243/2/A/1 and 1-6-243/2/A/1/A, On the West by: 10" wide Lane.

Reserve Price: Rs.71,28,000/-, EMD: Rs.7,12,800/-

=== g

Mansion, Vasant Nagar Colony, Street No 8 Habsiguda, Hyderabad-500007. 2
Mrs. Sunkara Parvathi, H.No.14-37, Nr. Gruhalakshmi Towers, P&T Colony
Dilsukhnagar, Hyderabad-500060. 3) Mr. Mekala Chandrasekhar Yadav, R/
H.No.1-4-69, Flat No.103, Tara Mansion, Vasant Nagar Colony, Street No.8
Habsiguda, Hyderabad-500007.

Due to the Bank: Total dues to the Bank: Rs.34,53,218 (Rupees Thirty Foun
lakhs Fifty Three Thousand Two Hundred and Eighteen Only) as on 31/10/2021
plus further interest, costs, charges and expenses thereon from 01/11/2021.

Schedule of the Property: All that the Residential Property bearing Flat no 103, in
Ground Floor (i.e, above parking area) of Tara Mansion, admeasuring 980 Stt., plinth
area (including common areas), together with undivided share of land admeasuring
43 SqYds out of total land admeasuring 323 Sqyds constructed on Western Half o

13 Names of Insolvency Professionals identified to| Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)

14, (a) Relevant Forms and
(b) Details of authorized
representatives are available:

Web link;

https://ibbi.gov.in/home/downloads
Physical Address: As given in Col. 10 above.

16/11/2021 (Order made available on 22/11/2021).

No. 10.

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered th
commencement of a Corporate Insolvency Resolution Process of the ABHIRAMASTEELS LIMITED o

The creditors of ABHIRAMA STEELS LIMITED are hereby called upon to submit their claims with proo
on or before 05/12/2021 to the Interim Resolution Professional at the address mentioned against ent

The financial creditors shall submit their claims with proof by electronic means only. All other creditor:
may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of

authorised representative from among the three insolvency professionals listed against entry No.13 t
actas authorised representative of the class (Not Applicable) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

0SBl

PUBLIC NOTICE FOR E-AUCTION OF VEHICLES SALE

Plot no 22, un Survey No.21, situated at VasantViharHabsiguda Uppal Mandal RR
Dist, situated at VasantVihar, Habsiguda,under GHMC, Uppal Circle, Uppal, bound
ed by: On the North by: Road 21' wide, On the South by: Neighbors' Land, On
the East by: Portion of Plot No.22, On the West by: Plot No.21.

Reserve Price: Rs.48,20,000/-, EMD: Rs.Rs.4,82,000/-
Bid Incremental Amount: Rs.20,000/-

Known Encumbrances: NI

Note: 1) For detailed terms and conditions of sale, please refer to the link provided
‘in https:/lwww.bankofbaroda.in/e-auction.htm of Secured creditor i.e. Bank's
website, https:/libapi.in, and e-auction service provider website
https://lwww.mstcecommerce.com. The auction will be online e-auctioning
through website https://www.mstcecommerce.com . Interest bidders are request:
ed to register themselves with the MSTC portal and obtain login ID and Password.

2) The Intending Bidders shall contact the branch one day in advance of Date o
Inspection, if they intend to inspect the property. Contact Detail: Shri
Haricharan, Branch Manager, Gaganmahal Mobile: 7207486728.

Date: 20-11-2021 Sd/- (Shri. Siva Prasad) Authorized Officer
Place: Hyderabad Bank of Baroda

'STATE BANK OF INDIA

SME CENTRE, SECUNDERABAD, PATNY CENTRE,SECUNDERABAD - 500003

Ph: 040 27883524, Email: sbi.05015@sbi.co.in

LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 26.11.2021 5.00 P.M

Date : 23/11/2021

Name and Signature of Interim Resolution Professional:

E-AUCTION SALE NOTICE

Quotations are invited for E-Auction of below mentioned Cars of our borrowers on 29.11.2021 in “as it is where it is” condition. These Vehicled
have been financed by various branches linked to SME CENTRE Secunderabad, and as the borrowers’ defaulted in payment of EMI’s, Bank has

Place: Hyderabad sd/-Maruti Venkata Subba Rao Poluri seized the cars and the same are being auctioned ONLINE on the date given below.
Interim Resolution Professional :
IBBI/IPA-002/IP-N00924/2019-2020/13001 ﬁ:) Alc No. & Name VEHICLE PARTICULARS PrE:Zs;né:IID A!i'_ic'::gn Contact No.
1. Parepalli Anand Mohan Chevrolet Enjoy LS TCDI Rs.1,04,401/- 10.30AM  VENKATESHWARA ASSOCIATES
62475839704 - 2016 TS09UA9468 KM: 209220  EMD-11000/- 11.00AM 8555875511
2. Bhukya Ramesh Maruti Tour S — 2018 Rs.3,50,000/- 10.30AM MITHRA ASSOCIATION
38010525221 TS28T9082 KM: 86662 EMD-35000/- 11.00AM ' 9502960779
. ',-.1 UE’ITET '3!2 g.a; ] puny) ab national CIRCLE SASTRA, Secunderabad Circle, 103, Door No. 8-2-248/A, Maharshi House, Road No.3, 3| Ambothu Shiva Kumar Toyota Etios (GD) 2016 Rs.267.325- | 11.00AM 8688342794 9390055345
o Banjara Hills, Hyderabad-500034. Ph No-040-23147032, Fax-040-23351191 Email: ¢s8313@pnb.co.in 36103185308 TS0BUB9903 KM: 266141 EMD27000-  ™.30AM| BALAJIINFR SOLUTIONS
4. DakiRaju Hyundai Xcent -2017 Rs.2,20,000/- 11.00AM 8688342794 9390055345
POSSESSION NOTICE (For immovable Property) 36714595615 TS10UBO156 KM: 131518~ EMD-22000-  11.30AM  BALAJI INFR SOLUTIONS
Whereas, Punjab National Bank through its Authorised Officer under the Securitisation and Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under 5. ggﬂ%lgggzg'ah nggﬂ%aéé%eﬂt,wé%go Ef,l?[’,goegggf_ 112,\3,8%% ggi?ﬁﬁgggﬂ%ﬁ%“ﬁs
Section 13 read with the Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates mentioned against each account calling upon the respective borrower/s to repay the amount as mentioned agains{| — - -
each account within 60 days from the date of notice(s)/ date of receipt of the said notice(s). 6. Burugu Yadagiri Maruti Tour S — 2019 Rs.4,40,000~  11.30AM gﬁ?ﬁ{ﬁggg%f’%%ﬁs
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the property described herein below in exercise of powers 39062030514 TS08UH3547 KM: 43431 EMD-44000- | 12NOON
conferred on him under sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 . 7 Abdul Saleem Hyundai Xcent — 2016 Rs.2,00,000-  12NOON 8688342794 9390055345
The borrower's / guarantor' s /mortgagor's attention is invited to provisions of sub - section (8) of section 13 of the Act in respect of time available to redeem the secured assets 62489008795 TS09UB1317 KM: 154271 EMD-20000- 12.30PM BALAJI INFR SOLUTIONS
The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of Punjab National Bank for the amounts and interest thereon. 8. Eranala Prabhakar Maruti Ritz LDI - 2016 Rs.1,50,000/- 12NOON TR
S. | Name of the | Name of the | Name of the borrower Describtion of the proerty mortaaged Date of Date of Amount Outstan 3575226_4628 TS08UABBST KM: 231839 EVD-15000"- 12.30PM 8386880888
No.| Branch Account | (Owner of the property) P property mortgag demand | possession | ding as on the date 9. gggg%?zem Maruti Tour S - 2019 E%%&ggg (ﬁgggm JTR
Shri. Pilidindi Shri. Al that House Property at H No 5-226/1B, wih a Pinth Area: 1100 Sq.ft, RCC, on Plot No 7, admeasuring 169| _ notice | notice affixed of demand notice TS3TT6182 KM: 58926 O ) V1Y) 8636880885
t | MGRoad | STiVasRao& | pui o | Sq.Yds. or 141.28 Sqmirs. in Survey No.171, Chandranagar situated at Qutbulapur Village, Quthbuliapur Rs.46,39,257.89 wih 10. Motta Bhanu Prakash Marut Tour S - 2019 R 10T TR
Smt. Pilidindi Mandal under GHMC Circle, Quthbullapur, Rangareddy Dist., Sub-District- Quthbullapur and bounded by: North:| 05.06.2021| 17.11.2021 | further interest, penal 38567414165 TS3176579 KM: : 8886880888
Rama Lakshmi Rao House on Plot No 7/Part, South: House on Plot No.8, East: House on Plot No 171/B Part, West: 20 Feet Road. interest, charges efc. 11. K. Peda Saidaiah Hyundai Xcent Prime T+-2019  Rs.3,40,000/- 01.00PM ASAASSOCIATES
M/s. Sri Laxmi Al that the House bearing Municipal No. 1-3-602 (Forming Previous House No.1-3-601), Consisting of Ground and Rs.25,85,443.50 38477844167 TS05UD7315 KM: 66710 EMD-34000-  01.30PM 9052252234
9 | Secunderabad Enterprises Smt. First Floor, having a Built-up area of 1200 Sq.ft., (i.e. 600 Sq.ft., in Ground floor + 600 Sq.ft., in First floor), 24.05.2021 17.11.2021 with further interest, 12. Edira Yadaiah Maruti Tour S — 2018 Rs.3,50,000/- 01.00PM ASAASSOCIATES
Prop.- Smt. Girija|  Girija Sri Devi | together with the land admeasuring 72.8 Sq.Yards. or 60.7 Sq.Mtrs., situated at Kavadiguda, Hyderabad and| =™ o penal interest, 38090124610 TS07UH3943 KM: 118463 EMD-35000-  01.30PM 9052252234
Sri Devi bounded by: North: H.No.1-3-603, South: H.No.1-3-601, East: 15'-6" Wide Road, West: H.No.1-3-587 & Road. charges efc. 13. Chatla Surender Mahindra Verito — 2016 Rs1,60,000/- 01.30PM | EGAL ASSOCIATES
All that residential Flat No, 304, (assessed as 304/TF/BLK-C), in 'C' Block, on Third Floor, in the Building 35874335342 TS09UA8891 KM: 181035 EMD.16000/- 02.00PM 8978617861
Shri. known as "KUBERA TOWERS" along with built up area 1012 Sft., with undivided share of land admeasuring Rs.19,08,147.10 14 Alimineti Upender Maruti Tour S = 2018 Rs.3,40,000-  01.30PM | EGAL ASSOCIATES
3 | Secunderabad Shri. Garllapati Garllanati 20 Sq.Yards, or 16.72 Sq.Mtrs., bearing Survey No. 26, situated at TRIMULGHERRY VILLAGE, 24.05.2021 17.11.2021 with further interest, 38132743069 TS08UF6800 KM: 107207 EMD.34000/-  02.00PM 8978617861
Srinivasulu P Secunderabad Cantonment, Telangana State, and bounded on the: Flat No. 304 Boundaries: North:| =" Y penal interest, 15 Dommata Mahend Maruti Tour S — 2019 Rs390000-  02.00PM
Srini u ) . AP ) . . | ommata Mahendar aruti Tour S - 3,90, . LEGAL ASSOCIATES
rinivasu Setback, South: Corridor, East: Staircase, West: Flat No. 301, Boundaries of Kubera Towers 'C' Block: charges etc. 38466195758 TS36T6906 KM: 81653 EMD.39000/- 02.30PM 8978617861
North: Open Ground, South: Kubera Towers 'B' Block, East: ECIL Road, West: Kubera Towers 'A" Block. 18] Mamiola Svasaln Mardli Tour S — 2019 RS.3.80.000- 02.00PM | EGAL ASSOGIATES
All that the Semi-Finished Flat bearing No. G-5 in Ground Floor of "KIRAN HEIGHTS" along with its 38464133306 TS31T6309 KM: 70601 EMD.38000/- 02.30PM 8978617861
undivided share of land admeasuring 59.0 sq.yds or 49.32 sq.metrs. (out of 1740.0 sq. yds), along with 17 ) ... -
Wis Panampally Shri. its built-up area of 1000 sq. feet, (including common area and Car Parking) constructed in the premises Rs.16,61,244.81 Manjula Lakakula Maruti swit dzire T‘?ur E§A1DS1%888// OE'OOEM LEGAL ASSOCIATES
cargo Movers . . . ith further interest 62491758972 - 2016 TSO07UE1547 KM: 100892 . 02.30PM 8978617861
4 | Balanagar Prop: P. Vijaya Kumar of House No012-12-999/1 and 12-12-999, in Survey No, 820, Situated at Adjacent to Bharathnagar 29.06.20211 17.11.2021 with further interest, — — — — - : - -
. . ' COlony KUkatpa”y Vlllage Balanagar Mandal. under KUkatpa”y circle GHMC Limits Ranga Reddy A Jdh penal interest Terms and Conditions of E-Auction: (1) E-auction is being held on 29.11.2021 in “AS IS WHERE IS BASIS” and will be conducted “ONLINE”. Th
Shri. P. Vijaya ot ’ ; ’ AN : g ' ’ auction will be conducted through the Bank's approved service provider M/s.C1 India Pvt. Ltd., at the web portal https://www.bankeauctions.com. E
Menon District, and bounded by: Boundaries for Plot: NORTH: 30'-0O" Wide Road, SOUTH: Neighbour's charges etc. ; . ; S ’ : — :
Kumar Menon Property. EAST: Neiahbour's Property. WEST: Neiahbour's Property. Boundaries for Flat No.: G-5 auction Tender Document containing online e-auction bid form (Annexure-Il, Annexure-lll), Declaration, General Terms and conditions of onlin
N OETHy" 0 t kg SOUTH: Flpt Ny, G4 E.AST'g5' 6" Wid Cp .g’ WEST: Oven to sk . d auction sale are available in htts://www.bankeauction.com (2) To the best of knowledge and information of the Authorized Officer, there is n
5 - Upen 10 Sky, - Fat No.G 4, e \de Lorridor, - Upen 10 Sky. A encumbrance on the movable properties. However, the intending bidders should make their own independent enquires regarding the encumbrance
All that residential Flat No: 202, on Second Floor, in the building known as "SAI KRISHNA RESIDENCY" with title of the movable property/ies put on auction and claims/right/dues/ affecting the movable property, prior to submitting the bid. The e-Auctio
M/s Sri Sahasra a total plinth area of 870 SFT. [including common area and balcony], with an undivided share of land admea- advertisement. does not constitute and.willlnot be deemed to cqnstitute any commitment or any representation of the bank. The_authorized Officer
Constructions suring 32.0 Sq. Yards, constructed on Plot No.: 7, 8, 15/Part, and 18/Part, admeasuring 710 Sq.Yards or Rs.11,33,665.28 Secured Creditor shall not be responsible in any way for any third party claims / right / dues, (3) the EMD at 10% of reserve price shall be payabl
5| Kompaly | &Projects Smt. 593,63 Sq. Metres known as "Gayairinagar", in Survey No: 177, 180 & 184, Situated at Jeedimeta Vilage, +s e oaq| 17 11.9021 | ith further interest, through DEMAND DRAFT (DD) in the name of AGM SMEC SECUNDERABAD on or before 5 PM on 26/11/2021. The successful bidder has to pa
Prop.- Ratnamani Koneru | Quthbullapoor Mandal and Municipality (GHMC), Ranga Reddy (Medchal-Malkajgiri) District and bounded| "™ S penal interest, the remaining amount immediately after auction on the same day to the above mention account, otherwise EMD amount already paid will be forfeiteg
Smt. Ratnamani by: Boundaries of Flat: North: Open to Sky & Flat No.201, South: Open to Sky, East: Open to Sky, West: charges etc. B ey ol o o ey o DroRer (2 HHiaaale Sl e o ons et oo Tt
Koneru Corridor, Stair Case & Flat No.204, Boundaries of Total Complex: North: Plot No.: 9, 10 & 18/Part South: and the Bank reserves the right to accept or reject any / all offers without assigning any reasons therefore. (5) RC wil be provided to successful bidde
Plot No.: 6 & 15/Part. East: Plot No - 15/Part. 16/Part & 18/Part. West: 40' Wide Road in dge course of pme by applying for fresh RC in RTA after paying of the total bid amount. Hoyvever sale cgrhﬁcate will be provided immediately. (6
" ’ ' " ' ' ) ' Vehicles will be displayed at SBI, SME CENTRE, PATNY CENTRE, SECUNDERABAD, Building back parking place,from 24.11.2021 to 26.11.2021
Date: 1711 2021, Place: Hyderabad Sd/' Chlef Manager, Authorized Officer, Punjab National Bank (7)Bid mcreme;nt WI||l be; Rs. 2000/.' for reserve price uptoRs. 5,00,000/7&5000/- for reserve price apove Rs. 5,00,000/- (8) Du_rat|on of auction will bg
half an hour with unlimited extension of 5 minutes each, (9) Date and time for submission / uploading of request of participation / KYC documents

Finan@.n = e.r .in

2l B

proof of EMD payment etc: before. 5.00 P.M on 26/11/2021.

Date: 22.11.2021
Place: Secunderabad.

Sd/-Authorised Officer,
State Bank of Indi1
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